FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
NEUROSTAR HOSPITAL PRIVATE LIMITED

BUSINESS OF HOSPITAL AT PIMPRI-CHINCHWAD, PUNE
I 36A of the Ins and Bankru
ersons) Regulati

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with Meurostar Hospital Private Limited

PAMN & CIN/ LLF No, PAN: AAHCD4TEIF
CIN: UBS110PN2019PTC 187374
2 |Address of the registared office Fiat No C/104, Sundaram, 5. No. 8072, Man|ar|
~ BK., Pune, Puna, Maharashtra, indra 412307
3. |URL of wabsita hlat Avarlable
4. |Details of place where majority of fixed Meurostar Hospital Private Limited, Cld Mumbal
assels ara located - Puna Hwy, Beside Kyraid holel, opposite to

Farca Motors Corporate Office, Akurdi Gaothan,
Wivek Nagar, Akurdi, Pimpa-Chinchwad, Pune,
|Maharashira 411035,

Installed capacity of main products’ services [Hospital building has 110 beds capacily.

6. [Quantity and value of main products! Rs. 13,20,980 (FY 2024-25)
sarvices sold in tast financial year
7. |Number of employeas workmen I
8. [Further detalls iIncluding last availlable Can be obtained from RP through the folowing

financial statemants (with schadules) of two (email id: ibe.neurostarhospitalfamail.com .
yaars, lists of craditors ane avaitable a1 URL: [Howewver, the list of creditors |5 avaitabie on 1881
wabaile - hitps.ibbd gov.inclaims/front-claim-
delails25204
9. |Eligibility for resolution applicants under Eligibiity Criteria is mantioned in the detailed
sacfion 25{2)(h) of the Code is available at  (invitation of EOI and can be obtained from RP

URL Ihrough the following amai id.
ibe.neurcstarhos plal@amail.com
10. [Last date for recaipt of exprassion of 231 June, 2026
interast
11. [Date of issus of provisional st of I July, 2026

prospaciive resclulion applicants
12. [Last date for submission of objections to &0 July, 2026
provisional list
13, |Date of Issua of final list of prospective 18 July, 2026
res0lution applicants
14. [Date of issue of information memorandum,  |237 July, 2026
evaluation matrix and reques! for resalution
phans to prospective resolution applicants
15, [Last date for submission of resolution plans |22 August, 2026

16. [Procass amail id to submit Expression of  ibe.neurostarhospitaiEgmal.com

Imberest
17. [Detalls of Corporale Deblor's reglstration as |According 1o the information provided by the
MSME suspended management, ihe Corparate Debtor

Is nat an MEME registerad entlty.

The Resclution Professional andior Committes of Creditors reserves the right 1o amend, modify or
withdraw the Fom G along with any of its berms thereof

Sd/-

Puruscttam Behera

Resolution Professional

In the matter of Neurostar Hospital Private Limited

Registration No: IBBLIPA-0021P-00940/2019-20/12983

AFA Valid upto: 31.12.2026

IBB! Registerad Address: Flat No.402, Sai Prasad Building,

Sion Kamgar CHS, Road No-29, Slon (East) Mumbal ,

Date:5th June, 2026 Mumbai City ,Maharashtra 400022
Place: Mumbai Email ID: purusosbbji@yahoo.com, ibe.neurostarhospltal@gmail.com
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(Comtiraed from previoes page. )

The Offer is being made through the Book Building Process, In terms of Rule 19{2)1{b) of the Securities Contracts (Regulation) Rules, 1957, as
amended (the "SCRR") read with Regulation 252 of SEBI ICDR Regulations, 2018, the Offer is being made for at least 25% of the post- Offer paid-
up Equity Share capital of our Company. The Offer is being made under Regulation 229(2) of Chapler IX of SEBI (lssue of Capital and Disclosure
Requirements) Regulations, 2018 via book bullding process whergin not more than 50% of the net Offer shall be allocated on a propartionate basis
to QIBs, provided that our Company may, in consultation with the BRLM, allocate up to 60% of the QIB Portion to Anchor Investors on a discretionary
basis in accordance with the SEBI ICDR Regulations, out of which 33.33% of the Anchor Investor Portion, shall be reserved, for domestic Mutual
Funds and 6.6/% for Lite Insurance Companies and Pension Funds (aggregating to 40%) , subject to valid Bids being received from them at or above
the Anchor Investor Allocation Price in accordance with the SEBI ICDR Regulations. In the event of undersubscription in Life Insurance Companies and
Pension Funds portion the same may be allocated to domestic Mutual Funds. In case of under-subscription or non-allocation in the Anchor Investor
Partion, the balance Equity Shares shall ba added to the Net QIB Portion. Further, 5% of the QIB Portion (excluding the Anchor Investor Portion) shall
be available for allocation on a proportionate basis only to Mutual Funds, and the remainder of the QIB Portion shall be available for allocation on a
proportionate basis to all QIBs {other than Anchor Investors), including Mutual Funds, subject to valid Bids being received at or above the Issue Price.
Further, not less than 15% of the Issue shall be avaidlable for allocation on a propoertionate basis to Non-Institutional Investors (out of which one third
shall be reserved for applicants with an application size of more than two lots and upto such lots equivalent to not more ¥ 10,00,000 and two-thirds
shall be reserved for applicants with application size of more than T 10,00.000) and not less than 35% of the Issue shall be avallable tor allocation to
Individual Investors who applies for minimum application size in accordance with the SEBI ICDR Regulations, subject to valid Bids being received at
or above the Issue Price. All Bidders (other than Anchor Investors) shall mandatorily participate in the Issue only through the ASBA process. ASBA
Bidders must provide either (1) the bank account details and authorization to block funds In the ASBA Form, or (if) the UPI ID, as applicable, in the
relevant space provided in the ASBA Form. The ASBA Forms that do not contain such details are liable 1o be rejected. Applications made using third
party bank account or using third party linked bank account UPI 1D are liable for rejection. Anchor Investors are not permitted to participate in the
Issue through the ASBA process. ASBA Bidders shall ensure that the Bids are made on ASBA Forms bearing the stamp of the relevant Designated
Intermediary, submitted at the relevant Bidding Centres only (except in case of electronic ASBA Forms) and the ASBA Forms not bearing such specified
stamp are liable to be rejected. For details, see "0ffer Procedure” beginning on page 306 of the Bed Herring Prospecius.

Bidders/ Applicants should note that on the basis of PAN, DP ID and Client 1D as provided in the Bid cum Application Form, the Bidders/Applicants
may be deemed to have authorized the Depositories to provide to the Registrar to the Offer, any requested Demographic Details of the Bidders/
Applicants as available on the records of the depositories. These Demographic Details may be used, among other things, for or unblocking of
ASBA Account or for ather correspondence(s) related to an Offer. Bidders/Applicants are advised to update any changes to their Demographic
Details as available in the records of the Depository Participant to ensure accuracy of records. Any delay resulting from failure to update the
Demographic Details would be at the Applicants’ sole risk. Bidders/Applicants should ensure that PAN, DP 10 and the Client 1D are correctly
filled in the Bid cum Application Form. The PAN, DP 1D and Client 1D provided in the Bid cum Application Form should match with the PAN, DP 1D
and Client 1D available in the Depository database, otherwise, the Bid cum Application Form is liable to be rejected. Bidders/Applicants should
ensure thal the beneliciary account provided in the Bid cum Application Form is aclive. Investors must ensure that their PAN is linked with
AADHAR and are in compliance with CBDT Notification dated February 13, 2020 and press release dated June 25, 2021.

CONTENTS OF THE MEMORANDUM OF ASSOCIATION OF THE COMPANY AS REGARDS ITS DBJECTS: For information on the main objects and
other objects of our Company, see “History and Corporate Structure” on page 161 of the Red Herring Prospectus and Clause Il of the Memorandum
of Association of our Company. The Memorandum of Association of our Company Is a material document for inspection in relation to the Offer. For
further details, see the section “Material Contracts and Documents for Inspection” on page 363 of the Red Herring Prospectus.

LIABILITY OF MEMBERS AS PER MOA: The Liability of the members of the Company is Limited.

AMOUNT OF SHARE CAPITAL OF THE COMPANY AND CAPITAL STRUCTURE: The Authorized share capital of the Company is T 22,00,00,000
divided into 2,20,00,000 Equity Shares of ¥ 10/ each. The issued, subscribed and pakd-up share capital of the Company before the Offer is
¥ 15,58,87,950 divided into 1,55,88,795 Equity Shares of ¥ 10/ each. For details of the Capital Structure, see "Capital Structure” on the page 66 of
the Red Herring Prospectus.

NAMES OF THE SIGNATORIES TO THE MEMORANDUM OF ASSOCIATION OF THE COMPANY AND THE NUMBER OF EQUITY SHARES
SUBSCRIBED BY THEM:

ORIGINAL SIGNATORIES CURRENT PROMOTERS
Name of Promoters Face Value (%) No. of Shares Name ol Promoters Face Value (%) No. of Shares
Vishal Jain 10.00 2,000 Vishal Jain 10.00 1,44,15.535
Gauray Jain 10.00 5,000 Mahak Jain , NIL

LISTING: The Equity Shares offered through the Red Heming Prospectus are proposed to be listed on BSE SME (i.e. SME Platiorm of BSE). Our
Company has received an “In-principle” approval from the BSE for the listing of the Equity Shares pursuant to letter dated Apnl 15, 2026, For the
purposes of the Offer; the Designated Stock Exchange shall be BSE. A signed copy of the Red Herring Prospectus has been submitted for registration
to the AOC on June 06, 2026 and Prospectus shall be filed with the RoC in accordance with Section 26(4) of the Companies Act, 2013.

DISCLAIMER CLAUSE OF SECURITIES AND EXCHANGE BOARD OF INDIA (“SEBI"): Since the Offer is being made in terms of Chapter [X of the
SEBI (ICDR) Regulations, 2018, the Red Herring Prospectus shall be filed with SEBI. In terms of the SEBI Regulations, the SEBI shall not issue any
observation on the Offer Document. Hence there is no such specific disclaimer clause of SEBIL. However, investors may refer to the enfire "Disclaimer
Ciause of SEBI" beginning on page 281 of the Red Heming Prospectus.

DISCLAIMER CLAUSE OF BSE (THE DESIGNATED STOCK EXCHAMGE): "It is to be distinctly understood that the permission given by BSE should
not in any way be deemed or construed that the contents of the Offer Document or the price at which the equity shares are offered has been cleared,
solicited or approved by BSE, nor does it certify the correctness, accuracy or completeness of any of the contents of the Offer Document, The investors
are advised to refer to the Offer Document for the full text of the "Disclaimer Clause of BSE” beginning on page 284 of the Red Herring Prospectus

GENERAL RISK: Investments in equity and equity-refated securities involve a degree of risk and investors should not invest any funds in this Offer

unless they can afford to take the risk of losing their investment. Investors are advised to read the risk factors carefully before laking an investment
decision in this Offer. For taking an investment decision, investors must rely on their own examination of the Issuer and this Offer, including the
risks involved. The Equity Shares have not been recommended or approved by the Securties and Exchange Board of India ("SEBI"), nor does SEBI
guarantee the accuracy or adequacy of the contents of the Red Herring Prospectus. Specific attention of the investors is invited to “Risk Factors™ on
page 18 of the Red Herring Prospectus.

TRACK RECORD OF BOOK RUNNING LEAD MANAGER: The BRLM associated with the Offer has handled 7 Public 1ssue/Offer in the past three years,
out of which one of the issue was closed below the Issue/ Offer Price on listing date.

Tolal Issue
Kame of BRLM Mainboard SME Issue closed below IPO Price on Listing Date.
Seren Capital Private Limited 0 7 i
BOOK RUNNING LEAD MANAGER TO THE OFFER I REGISTRAR TO THE OFFER COMPANY SECRETARY AND COMPLIANCE OFFICER

ath

MudraRTA

MUDRA RTA VENTURES PRIVATE LIMITED
Address: B-117, 3rd Floor, DDA Shed, Okhla
Industrial Area Phase-1, New Delhi -110020
Telephone: 91-9958808069

Email: ipoE@mudrarta.com

Investor Grievance Email:
InfoE@mudrarta.com

Website: www.mudrarta.com

Contact Person: Akshay Tanwar

SEBI Registration Number: INRO00004413
CIN: UT0200DL2022PTC401399

SEREN CAPITAL

Elevate Your Potential

SEREN CAPITAL PRIVATE LIMITED
Address: Office no. 601 to 605, Raylon
Arcade, Kondivita, J.B. Nagar, Mumbai,
Maharashira - 400059

Telephone: +91-22-46011058

Email: infoiserencapital.in

Investor Grievance Email:
investor@serencapital.in

Websile: https://serencapital. in/

Contact Person: Akun GoyalTripti Pathani

(SH’.

SUSAN ELECTRICALS INDIA LIMITED

Reshma Shukla

Company Secretary and Compliance Officer
Address: 1703, Nirmal Tower, 26, Barakhamba
Road, Connaught Plaza, New Delhi, India, 110001.
Telephone; 0120-4331296

E-mail: officei@seil.net.in

Website: hitps://seil.netin

Investors can contact the Comphiance Officer or the Registrar
to the Offer in case of any pre- Offer or post- Offer relatad
protdems, such as non-recaipl of latters of allotment, credit

SEBI Regn. No. INMOOOO 3156

of afottad shares in the respectva benehiciary account, ete.

-

Availability of Red Herring Prospectus: Investors are advised to refer to the Red Herring Prospectus and the Risk Factors contained therein, before
applying in the Offer. Full copy of the Red Herring Prospectus will be available at the website of SEBI at www.sabi.gowv.in; the website of Stock Exchange
at wwwi bseindia.com, the website of BRLM at www.serencapitalin and website of Gompany at https://seil.net.in,

AVAILABILITY OF THE ABRIDGED PROSPECTUS: A copy of the abridged prospectus shall be available on the website of the Company, BRLM and BSE
at hitps://seil.netin , https:/‘serencapital.in/offer-documents.php and hitps.'www.bsesme.com/Publiclssues/Publicissues.aspx7id=1, respectively.

Syndicate Member: Mansi Share & Stock Broking Private Limited

Availability of Bid-Cum-Application forms: Bid-Cum-Application forms can be obtained from the Company: Susan Electricals India Limited, Book
Running Lead Manager: Seren Capital Private Limited. Application Farms can also be obtained from the Stock Exchange and list of SCS5Bs available on
the website of SEBI at www.sebi.gov.in and website of Steck Exchange at www.bseindia.com.

Application Supported by Blocked Amount (ASBA): All investors in this Offer have to compulsorily apply through ASBA. The investors are required
to fill the ASBA form and submit the same to their banks. The SCSB will block the amount in the account as per the authority contained in ASBA form.
On allotment, amount will be unblocked and account will be debited only 1o the extent required to be paid for allotment of shares, Hence, there will be
no need of refund.

For more details on the 1ssue process and how to apply, piease refer to the details given in application forms and abridged prospectus and also please
refer to the chapter “0ffer Procedure ™ on page 306 of the Red Herring Prospectus,

BANKER TO THE OFFER: AXIS BANK LIMITED

All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the BRHP
For Susan Electricals India Limited
ad/-
Vishal Jain
Designation: Chairman & Managing Director
DIN: 018895825

Date: June 06, 2026
Place: Delhi

Disclaimer: Sosan Electricals India Limited 18 proposing, subject to applicable statutory and reguiatory requirements, receipt of requisite approvais,
markel conditions and other considerations, to make an Initial public offer of its Equity Shares the Red Herring Prospectus dated June 06, 2026 has
been filed with the Registrar of Companies, Delhi and thereafter with SEBI and the Stock Exchanges. The RHP shall be availabie on the website of
the SEBI at www.sebi.govin , website of BSE SME at www.bsesme.com and is available on the websites of the BRLM at www.serencapital.in, Any
potential investors shoukd note that investment in equity shares involves a high degree of risk and for details refating to the same, please refer to the
Red Herring Prospectus including the section titled "Risk Factors " beginning on page 18 of the Red Herring Prospecius.

The Equity Shares have not been and will not be registered under the U.5. Secunties Act of 1933, as amended (the “Secunties Act™) or any state
securities laws in the United States, and unless so registered, and may not be issued or sold within the United States, except pursuant to an exemption
fram, or in a transaction not subject to, the registration requirements of the Securities Act and in-accordance with any applicable U5, State Secunties
laws. The Equity Shares are being issued and sold outside the United States in “offshore transactions’ in reliance on Regulation *S" under the Securities
Act and the applicable laws of each jurisdiction where such issues and sales are made. There will be nd public offering in the Uinited States,

AdBaa

Public Notice for Loss of Documents

PUBLIC NOTICE

Know all men by this public atlarge about the loss of original documents
for property that is Apartment | Flat bearing number 203 situated on
the second floor of Bullding Mo_ G in the residential project known as Ved
Vihar, having a super built-up area admeasuring about 801,17 sg. mirs.,
carpel area admeaasuring aboul 64,10 sq. mtrs., along with adjoining
terrace area admeasuring 11.52 sq. mirs., along with Car Parking No.
15, together with the undmvided share as specified in the Declaration
Deed., constructed on Survey Mo. 771171, situated at Village Kothrud,
Taluka Havel, District Pune. {Hereinafter called as said Apariment /
Flat), was initially purchased by Mr. Nitin Ramkrishna Kulkami and
Mrs. Milima Nitin Kulkarni from Mis. Amit Enterprises. Whereas the
said Agreement, Index Il and Receipt of the document bearing number
Mo. TE16/2003, registered on 10/0872003, registerad at Sub-Registrar
Havali No. 4, Pune executad betwaen the Mr. Nitin Ramkrishna Kulkarni
and Mrs. Milima Mitin Kulkarni and M's Amit Enterprises is misplaced,
uniraceabla, the prasent owners Mr. Rahul Yogesh Mahashabde, Mr.
Ritesh Yogesh Mahashabde, and Mr. Yogesh Jagannath
Mahashabde therefore being publicly called herewith that if any person
Is having or claiming any Right, Claim or Objection ragarding the said
Apartment/Flat, then he/she/they, are hereby called upon to make such
claim known in writing, togather with all necassary and supporting
documents, to the undersigned at the address mentioned herginbelow,
within a period of 0T (Seven) days from the date of publication of this
(gla]{Eei=R
Failure to nofify within the stipulated ime shall be deemed as a warver of
all such claims, if any, and it shall be prasumed that there are na claims,
objections, or interests whatsoever in respect of the said Apartment/Flal
In such an event, my client shall proceed (o complete the requisite
transaction of the said Apartment/Flal, and no claim or objecton shall be
entertained thereafter.
Date : DE/OG2026 i
Place : Pune Adv. S. H. Rajput
Unit No.101, Swami Shraddha Apartment, NOA Pashan Road,
Mear Shn Ravishankar School, Bavdhan Khurd, Pune 411021.

Maobile no, 8922920104

This is to inform the public in general that Environment Clearance of Expansion
of Proposed Residential & Commercial Project at Survey No. 163/1/2,
Pimple Saudagar, Taluka-Haveli, Pune by M/s Sai Samarth Construction &
M/s MBM Developers have been accorded by State Level Environment Impact
Assessment Authority (SEIAA), Environment & Climate change Department,
Mantralaya, Mumbai vide EC Identification no. EC23B038MH170980 and
File No.SIA/MH/INFRA2/434051/2023 dated 27/12/2023. This clearance is in
accordance with the provision of EIA Notification, 2006.

The copies of this letter are available with the Maharashtra Pollution Control
Board and may also be seen at Website http://parivesh.nic.in

Date : 08/06/2026 Sd/-
Pune M/s Sai Samarth Construction
& M/s MBM Developers
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

NEUROSTAR HOSPITAL PRIVATE LIMITED

BUSINESS OF HOSPITAL AT PIMPRIECHINCHWAD, PUNE
[Under sub-regulation (1) of regulation 36A of the [Insolvency and Bankruptcy Board
of India {Insolhvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. [Name of the corparate Geblor along wih | Nelrastar Hespital Private Limited
PAN & CIN/ LLF Ma PAN; AAHCDMTEIF

CAN: UEST10PNIO1APTCIATITI

Fiat Mo C/104. Sundaram_ 5. Mo, BOV2, Manjari
BK, Pune. Puna, Msharashira, India 412307
Ml Asatabie

Mauraslar Hospial Prvidde Limibed, Ok Muambal
- Pune Hiwy, Basida Kyraid holal, cpposite b
Farce Moars Corporabe Ofica, Aurdi Gaothan,
Vivek Magar, Akurdl, Pimgid -Chinchwad, Pune

| Misharashira 411035

3, |instaliad capacey of mak producis! sendces H'E-:" i"' :'l-'m'“E “35 10 bads capaciy,

6. |Quantity @ value of main products! Rs 13 0G0 (FY 20H-25)

__isevices 50k in last Anancial year
Ti- _'Nu,mnpr -*ferrr-h;rpzq,s' n'.~'.||1-:r"|¢n 7 _
8, |Further datails nchuding last avatabie Caan b obtained from RP through the follkawing

francial stabemants (wih schadubes] of e [amai id: e peurcstahospialEamal.com
{years, lisls of credibors are avaiably gt URL: {Howenver, the ksl of cradilors & avaiiable on 1BBI
wehsila - hipsdiabi.ooviniclaimafront-claim-
fetaini2ndd
O, [Eligihiley for rescdufon spplicants undsr Elgidity Criteria is mendianed in the detaled
{gecion 3502 of the Code |5 avaslable at | inveation of EOF and e be obtanad from P
JRL: Ihrouagh the followirg - email id
i neurcetatasaitaliEgmal com.
21 Juna, 2028

2. |Addrass of tha ragisierad office

4, TURL al wabsile
4, |Debads of place where majonty of lxed
Ea.s,sals ara localad

1 ILasl dals for receipt ol expression of
infanasd

11. |Data of issue of provisional It of 39 July, 2028
Ipreepeciive resalution applicants

12 |Lasl date for submigsion of objections to | BR Juiy, 20246

| Ipretskana list o ]

13. |Date ofissue of final |t of prospactive 189 July, 2026

__|resolution applcants

14, Date of issue of inforn wahan memasandur,
envakualion maleis and nasquist kar resoiulian
plans lo prospacliva rasalulion applicants

15 [Las| data for submisson of rescluBion plans | 22 Auqusl, 2028

16 |Processamall id 1o submil Expressional | e nsurstatospilal
{ Inleresl

17, {Detads of Corporata Dabloe's ragisiadon &5 | According to the irdarmalion pravided by the
MEME suspended managemen. the Corporete Dbl

fs not an MSME registered entity :

The Hes:ll.m:lr' Profeszional andior Cammitias |:E Cradilors reservas the right %o ameand. modify or
withidrara tha Form G along with any of its fams herecd.

T July, 2026

sl com

Sdi-

Purusotiam Behera

Resalution Professianal

In Ahse matler of Neurostar Hospltal Private Limited

Registration No: IBEUIPA-DIZAP-00940/2013-20M 2953

AR Valid upto: 31122026

FEBI Registered Address: Flat No.422, 5ai Prasad Buslding,

Sion Kampgar CHS, Read Mo-19, Bion (East) Mumbai |

Dearbe:B4h Jene. 2026 Mumbai City ,Maharashira 400022
Placa: Mumbai

epaper.financialexpress.com

Email ID: purusosbbjiyahoo.com, ibe.neurostarh oopitalEamail. com

w [ o smhutoridn @
LIMITED 7] RESERVEBANKOFINDIA S¥dae
CIN No.: L65990MH1985PLC038164 iy www.rbi.ong,in L
Regd. Office: Empire House, 214, Dr. D N Road, [
Ent. A. K. Nayak Marg, Fort, Mumbai - 400001., AUCTION OF STATE GOVERNMENT SECURITIES
Tel No. 91-22-22071501 (6 Lines) Fax No.: 91-22-22071514 :
Email ID: investorsgrievance@weizmann.co.in, Website: www.weizmann.co.in |  The following State Governments have offered to sell stock by way of auction,
NOTICE for an aggregate amount of ¥14,800/- Crore (Face Value).
(For attention of the Equity Shareholders of the Company)
Mandatory transfer of equity shares to Investor Education and Amount
Protection Fund Authority ("IEPF Authority") Sr. to be Type of
Notice is hereby given that pursuant to the provisions of Section 124 (6) of the No. State/UT raised Tenure (Year) Auction
Companies Act, 2013 read with the IEPF Authority (Accounting, Audit, Transfer (XCrore)
and Refund) Rules, 2016 (“the Rules”) the Equity Shares of the Company in
respect of which the dividend has not been paid or claimed during the 1 | Bihar 1600 Re-issue of 7.92% Bihar SGS | Price
past seven consecutive years from 2018-19 shall be transferred by the : 2051 issued on April 15, 2026 | Basis
Company to the pemal Account of IEPF Aulhorlly. o Re-issue of 7.37% Chhattisgarh o
In accor_dan_ce.wnh the procedure prescribed unde_r the Rule_s, individual 500 SGS 2031 issued on April 15, rlc.e
communication is being sent to those shareholders at their latest available address Basis
who has not claimed dividend with respect to the Equity Shares held in the Company 2. | Chhattisgarh : : 2026
during the past seven years from F. Y. 2018-19 and whose shares are liable to be Re-issue of 7.83% Chhattisgarh Price
transferred to IEPF Authority. The Company has uploaded the details of such 500 SGS 2040 issued on April 15, Basis
shareholders and their equity shares due for transfer, including their Folio Nos.or 2026
DP ID - Client ID details, on its website www.weizmann.co.in. The shareholders Yield
are requested to visit the website in order to verify the details of the equity shares 1500 11 Basis
liable to be transferred to the IEPF Authority. 3. | Gujarat _
In case the Company does not receive any valid claim from the concerned 1000 14 Y'9|_d
shareholders before 7t September, 2026, the Company shall with a view to comply Basis
with the Rules, transfer the shares to the [EPF Authority by the due date by following Jammu and Yield
the due process as enumerated in the Rules which is briefly as under : 4. Kashmir 500 25 Basis
i) Incase of shares held in physical form : The Company would be issuing new . ,
share certificates in lieu of the original share certificates and will convert them 400 Re-lss.,ue of 7.60% Kerala SGS Pr|c.e
in DEMAT form for the purpose of transfer to the IEPF Authority. Upon such 2033 issued on April 15, 2026 | Basis
issuance, the original share certificates will stand automatically cancelled 5 | Kerala 1000 Re-issue of 7.81% Kerala SGS | Price
and will be deemed non-negotiable thereafter. ' 2037 issued on April 15, 2026 | Basis
i) Incase of shares held in demat form : The shares will be transferred to IEPF Re-issue of 7.86% Kerala SGS | Price
_ Authority by way of Gorporate Action. N 14001 9042 issued on April 15, 2026 | Basis
Kindly note that all future benefits, dividends, if any, arising on such shares would - 5
be transferred to IEPF Authority. Re-issue of 7.86% Madhya | ..
The shareholders may further note that this notice and the details uploaded by the 1200 Pradesh SGS 2042 issued on | 5 o
Company on its website should be considered as adequate notice in respect of 6 Madhya April 15, 2026
issue of the new share certificates by the Company for the purpose of transfer of " | Pradesh Re-issue of 7.90% Madhya ,
shares to the IEPF Authority, pursuant to the Rules. 600 Pradesh SGS 2056 issued on | "€
You may be pleased to note that the Equity shares transferred to IEPF Authority, April 15, 2026 Basis
including the benefits accruing on such shares, if any, can be claimed back from ,
the IEPF Authority upon following the procedure prescribed under the Rules. The 7. | Manipur 300 16 Y'e|.d
Rules are available on the website of the IEPF Authority at www.iepf.gov.in. Basis
In case, the shareholders have any queries on the subject matter and the Rules, they 8. | Mizoram 100 15 Yield
may contact the Company’s Registrar and Share Transfer Agents, Bigshare Services ' Basis
Private Limited, Office No S6-2, 6" Floor, Pinnacle Business Park, Next to Ahura 7 r 0 ;
Centre, Mahakali Caves Road, Andheri (East) Mumbai — 400093, Contact Nos. : 1000 gglsszlézgfi;gg;’o?mjm%%u Price
022 — 62638200/222/223, Email: investor@bigshareonline.com 202é Basis
For Weizmann Limited
Sd/- Re-issue of 7.74% Tamil Nadu Price
Place: Mumbai Ami Purohit 9. | Tamil Nadu 1000 SGS 2036 issued on June 03, Basis
Date: 08.06.2026 Company Secretary 2026
Re-issue of 7.80% Tamil Nadu Price
500 SGS 2041 issued on June 03, Basis
2026
700 2| oo
10. | Uttar Pradesh Vield
1000 20|
Basis
Total 14,800

Theauctionwillbe conducted onthe Reserve Bank of India Core BankingSolution
(E-Kuber) system on June 09, 2026 (Tuesday). Individual investors can
place bids as per the non-competitive scheme through the Retail Direct portal
(https://rhiretaildirect.org.in).

F Hﬁ.HGIAL EXPRESS

For further details, please refer to RBI press release dated June 05, 2026
(Friday) on RBI website www.rbi.org.in

“Don’t get cheated by E-mails/SMSs/Calls promising you money”

finrancialexpress, corm

Pune
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000100218094 3TTfUT . Tfar wior ufe TATOT W (FUASY) : . 1,70,000/- R —
TCHINO614 08-07-2025 30-05-2026
000100218481 3TTfUT ATET TehN : Teaet
TCHINO614
000100292805

2 9604038 Y. AT fasrT wen %. 14,58,717/- . 6,90,000/- %. 3207378/~
(FSTER) | =TT =W (FwS) : B 69,000/- —
it fasr 9@ e 10 TgAr 2020 30-05-2026
(HE-ehsigR) TS Y : TeTe

3T WA FuId : Jael Ao 9d We STftT gehe, 30 e 9rar 3. 1 7M1 2 Haierar= geid Aiguian 3591 Heiftd ey . 166/H/6, 166/T, 162/T 30T
166/ e 3. 5 @MUH *‘I=aeT 359 TR’ S forT U= HeledTer, Tefe 3. sif - 9 YR folee 317 WIS &5%hes 61.41 =1 W, TSt 660.77 9. F. IR WMAN, IS TEaR,

3T TAWR G0 : Teiel Hietia 9d W 3T qhe - Tele sh. 405, TeA AoIedTeR, 2@ aeed thel || AST-He, e e offar, dreqeht e, e d=imer afr,
T, fSiest gor = geid.

1. 3IfoT st |,
16 10402685 oI, 3T AT |iHaur %. 15,88,658/- %. 15,00,000/- ¥. 3609424/~
|, foreft arger Wiaor TATOT THA (STASY) : 5. 1,50,000/- %
10413518 30-04-2021 30-05-2026
TS YT : YeTeT

AT AT FUI : AT - 37 : TieT HeTHee Tdl WS M0 Johe, STHIA HISTHIT 00 2. 80 3R Hediohd &. 01.41 U, e 3. 1205/1/2, Yehl, Tuiqor HISHT 12 B
00 TR + YGRS 00 ©. 28 IR, 3T YehR Tdl Hoz HISTHIT 12 B, 28 IR, Yook ©. 21-20 U, T TooTd GHEY, TTeTehl TR, fSieaT qor A9t feerq, fteer ufug gor e7ifor

3 9852649 off. TR TS %. 11,48,407/- %. 7,50,000/- F. 3097340/ TTeTehT T | R I TNfeh gera ST Juf-eieieh qesTia GHeY, diefehl e, fSiesT qor Aiean shriehard ST =il JeietyH T « 9d : 2 k. 1205 Heliel 3aia
(FER), A0 T (ST : B, 75,000/~ ST AT 5 7. 16 IR, UET : e . 1205/19 Teiier 3dRa ST, SR e . 1206 ST 1207, SR ¢ TRME-FEN TS,
|, s g 26.04.2021 30-05-2026 AT - & : I TSEH T fohe R Hefe . "T-107" HISTHT AR Fiie 8HS 610 . Be TUNT 56.70 1. Hex, Teld Hor sTeh-l, Teil sTedh-1 Tl SWwg,
(Te-hsiar) AT T : TS """ FrereA Arstdiel "fan-u" = ufeen ustearer Rera (giawen =), ufeedn SITgETed TS heledl eTHRiaR SiEel SR,

I ATTHA U - 37 : Tt 01 : JeieT Ao 9 G 31T qohs - Tele sh. 705, 7 = HSIedeR, U- 5 ffeet, ASMM 509 <. %e, ®urs 47.29 <[ 17 TCHHL0639 off. ST T | . 21,21,449/- %. 18,00,000/- . 2448249/~
Hex, THIT=AT SEE WIS AR 82 1. Fe, TUIST 7.62 . Hiex, 371 Feld Ush 3Tsiied HR Wik &hes AR 9.29 1. Hiex, "It =R edohi=" U e 000100149713 3TfUT Y. T STeTaTee W R SEATOT T (ST : % 1,80,000/- o
ST YeherdTd, Aediel SHHATER siieriedn el e shHleh 751 ST 752. At et Rraeror, 1 gofeft, 57 : qO1. =g-Aen q@ey ot - qd : T Hih 773, W : T A TCHIN0639 08-07-2025 30-05-2026

754, 752, ST : 7€ ShHIR 774, ST qoTd, SRI0T : 7€ ShHish 756, 757. 000100152100 ATET ThR : Tl

UTAHET 02 : SR Uele huieh 706, 7 <A1 AR, fSfee U - 5, Fiie &hes 509 <. Te, TSt 47.29 1. HieY, ThId= SW9e AR 82 1. Te, Ut 7.62 =1, Hi,
3foT Wrerd Uk 3Tresifed R Ui 85Tthes AR 9.29 1. IR, "'31et R ik V[ iles@eal ST YehedTd, Jefiet SH-IeR sitfeted el e shufeh 751 7T
752. Wt Ma fIEEor, @ : gael, i YO I YEyET - qd T Wik 751, UFEW ¢ W, IR : qArd (N hHieh 752 1 9RT), R0 : e ik 753.

AT UTAU U : el FHE SFeTe] Fole o, 407, WIS 33.37 =1, Wiy, Wod siosh-l &5thes 2.20 1. Wi, "I T Fae=i" T Mes@edl SIum=l FehedTd,
e AR, STHIH Fiferd e 3. 58/wile/5 TehoT WIS 1700.32 <. Hex AR siererel, Ry, 1. gaet, fSeer qor a9 fera.

4 9475964 oiY. \Ld g9 S, %. 11,32,316/- %. 3,90,000/- . 2237989/~
|Y. qI i | wurom e (SUESY) ¢ 6. 39,000/- = .
14-10-2021 ) 30-05-2026
drel YehX : YTl

18 TCHHL0639 sit. Tty Wietg MerarsT, %. 4500454 /- %. 40,00,000/- . 5256432/~
000100255641 3TTfUT oft. s @fere Tretarst AT A (STASY) : &. 4,00,000/-
TCHIN0639 08-01-2025 30-05-2026
000100259080 TS b : YeIel

3T UTATT Ul : JEiel Aot 9 W 37T g - Uele shHih 401, HISTHIT &1lhes 336 <. The. TUISt 31.21 =1, TieY, "wiex ISTURTa"" A1 e 3es@ed Som=
TeheUTdiet SHRA ShAleh T - 2 3THIs Y <o Aieder, T 3. 3697 (ST ¥ sh. 217/1) A1 SHHAIER slieietel, e e, diejsht e, f57. qo7 A9y feorq,

3T A auie : Jeiel HIetia 99 TS 371 qohs, Tele o, 601 i 8hes 46.35 <. |l UM 499 <. . 0T ol o 9.96 I W, WU 107.25 I, .
"FE FeATE" WA Eedl SV SHRAMT Hela Aeiedrer Rerd, Weml Hefd ¥ee sh. 60/ 13 AR digerel, Md shigal Te, 1. gdel, fSear qor A feerq a7for
TN, 0T HeTRUTcToh = Berd feera sTftr 3u feierss, gaelt o Jien Sifenrara.

5 9460505 ofY. AT T ATdHT %. 20,61,726/- %. 9,99,000/- ¥. 5534929/~
(FSiER) | = EEE () ;% 99,900/ .
16 ML 2019 30-05-2026
AT bR : TeTeT

19 9787655 oft. HetT Y=y, %. 10,26,107/- %. 5,75,000/- %. 1727300/~
Tt Frferstt TREer g R TATOT BT (STAS) : 6. 57,500/ —
17-11-2022 30-05-2026
qreT Yol : geaeT

3T ATSTH JUI : Tole shHich 9 309, HISTHT 549 <. The. TSt 51 1. Hiex fi= Hefearer 3TfUT 1 Thex Ifch HISTANT 2 =, ey, Tt || 7efier " s1et =R gurgare”
1 A SBEeEl ST Yohed , e ShHish 165, TE hHish 175, T i 176, T shAleh 181 U7 e shHlich 183 ATl Sieehd, Md FERrstare!, aejeh R fsear gor
9y feerq.

3T AT AUH : Yl AIetaa 9d G 3T qhe - Foie shHih 611, IS & 275.02 1. e, TN 25.55 =1, ey, "wiek e T a1 e 3@l Sl
TehedTdiel SARG ShHIeh 'T1’ HEleT FeTeAl HSiedeR, e 3. 222 (AT e 3. 106/3 T & . 305/3 ), e 3. 223 (JA1 T 3. 106/4 MU & . 305/4), T .
224 (AT . 106/2 3T HE. . 305/2), T . 225 (FA T H. 106/1 0T T 3. 305/1), T . 226 (AT H. 107/1 0T T, . 306/1), T . 230
(SFT e 3. 119/12 3001 ¥ . 311/12), a9, 1. Gesetl, f7. qo7 319 fera.

6 9512250 yferT TRIehia SuTeATT ¥. 12,51,525/- ¥. 4,00,000/- ¥. 3948693/-
(FHSieER), | <urum EEd (UHEY) : . 40,000/- 20 9901642 ofY. vfyTeRTa TSR, ¥. 13,53,518/- %. 6,30,000/- %. 2326055/
AR TR ! 07 AT 2018 30-05-2026 . et T — . AT &R (STHEY) : 6. 63,000/~ o
(FE-HiaR) AT YehTY : eIl 07-06-2023 30-05-2026
3T ATCTHAD AU : TRIe / JT 3. 212, THA ASICAeR, AISTHY 336 <. e, W0t 31.21 1. 1. (THIT 9e2 &), ARG "T 2 ST, T 31 697 (ST e Al ' _ ' TS YT : Tedel
217 /1) TEV AT 06 B 46 ARSI o1 05 TR 26 AR, 04 T 69 Y YA, el HTE, AH R, Fovest o oy Fovest uRs shire e wenfe| | | ST Were FUN ; el Herd o TS S qHS : ol / I FA 110, Hfewl FoTedTeR, T 275.02 . PE WO 25.55 . HSX (TR FIIC &), TR
TR, IR R ST ST WIEyw T 312 : Id : e i 680 M7 697, U : T SHHich 696, SRIUT : HRAE Telh Haal TS, N : TE 3. 685. HAIH 13, "R IS o’ WU 3Te@ed ST SARAME, T2 hufh 218, 219, 220, 221, Md e, 1. eaeit, {1, 701 39 ferd.
7 9541815 WY, qAH G e %. 13,09,861/- %. 7,00,000/- . 2534905/~ 21 TCHHLO0639 sft. Toa eheta Were, ¥. 21,88,266/- %. 19,00,000/- ¥. 2642286/
(FEn), | =umm W (3uEE) : . 70,000/- 000100310143 3Trfor Y. e foa Tenres SETOT W (STEEY) ¢ B, 1,90,000/-
oft. T sfiere Stera 30-04-2021 30-05-2026 TCHINO0639 08-01-2025 S0=0c=700¢
(9T - HIER) TS YT : TeTe 000100313149 S

3T IO GU : 1Al Ao Yeiftid 9efe o, 509, WIS & 299 =1, He. TSl 27.78 =1 |, X<l HISTHIEE 43 1. The. U 3.99 Hiex, Jrael HoleaeR,
T 3. T 6 A, Tk TRl TIichTE HieTH 2 A, e Sioed edeh - 1" U Siededl ST Yeheud, e ShHih 751 0T e hHih 752 Uehl, M, gy
AT, g, fstear gor A9 feerd.

3T AW AU : Jeiel Ao T4 WS ST qhe, Tele . 14, WIS 50.74 1. H. ST 546 1. B. (foee 319 &5thos) =TeaT AeedTer, T " Hand fosr”

U 3Tlesed] ST WehedTd, TTE oh. 255/2/3 Ukl ST Heiferd wife sh. 60, (ST 9. . 25 ) AISTET 324 =1, H. ATeR Sieeiel, Heaasd, dT. gdet, fSear gor 39 ferm.

8 10036671 oI, YEIHAR TUIYIYHETE S, | 5. 11,06,108/- %. 11,55,000/- %. 1418080/~
W, FHrar bt srErRarer : TATOT A (3THST) : . 1,15,500/- .
12-06-2025 30-05-2026
ATST Yk : Yeael

I ATeTH™ FUH : Jeiel Aot 9 W 0T qehe, Famel Tefe TIeTa 19.32 <. Hiex (208 . e =1 YHqed ) whiie &thes Helled . 619, TFfeET 3is WU
SNBEIT SV HIFAF T T-6 AR el HSTedrer, Sialt e, dIejeht "reies, fiest qoT, Herg 49 feord o71for aerer.

9 9785772 Sft. TgA d<Tferam, . 2247146/~ %. 18,00,000/- %. 2770853/~
M AR gEEg et [ | =&mn @ (STE) - . 1,80,000/- =
13-02-2025 30-05-2026
TS Yeh : TedeT

I WA AUIe : Jeiel Hietaa 9d TS ST qohs, Tele o, 201 U1 HeledTeR U &hes 633 1. . (THT faehang athes) (ShTie asthes - 422 <. .
+ G 3G Qed g dieshl &5%e - 65 . F.) =R Mee’ WM 3e@edl ST FARAI, T 3. 862 (ST 863 ) I fiorq, oMM &5hes AR 384.25 =T, .
TEUIST 4136 <. . T TEel, dieqeht Toel, fsfeat o1, areielt JrHu=ma STifr demea Sfhd areel, fsieer uieg qor Fre g,

10 9912258 3TT{UT 10147930 I, TATST THSTIWT e ¥. 43,99,509/- ¥. 30,75,000/- %. 5101834/~
31T 10663579 3TTUT Y. arfrar frarsht feram, | =arum W () ¢ %, 3,07,500/- -
TCHIN0278000100277285 3TfUT It STfET |9 TR 05-06-2025 30-05-2026

TCHIN0639000100085022 3TfUT
TCHIN0639000100145938 3TfUT
TCHIN0639000100175228

drdT YehX : AT

3T UTeTH AU : JEieT Ao Hd T 3T ohe, Uie oh. 14 HISTHIT &5hes 525 <. . Tied o3& HISTHIT &ihed GAR 116 <. . "HHCT G hI-311T. BHam
e fafies" T slies@edl ST ARG GHET FSiedlay, e 3. 59 (ST 68 . 95), e shical . 37T ¥ 3. 18 (1 §es . 15), 6 . 280/3/1 A
SHER Sieeiel, E e, dIelehl gaetl, 0T HelTRuTcich=Al e, fsiesT qul.

A : SCAERIAT Sl TG HUATIET TR o HTessit SUITET T SUATd I 1. feTetar Weearean fHehTeTer, SR I arg /el ¥ @Tar Taead 3.

feremmaTen des Tel TAehi-T HHIT0] DT el |G HuaTe STaTe hiudTd Ad. A1 foshi=an Heuld IuTdel shaed ST ST fhaT STeM ST v b Je fohar
STYRITT forsht ShUATT JOMAT HICTHRRIS! St <o fehall el fed Trerr Jum e,

T forsh! 2 RIS St (TTRIEH) @4, 2002 A fofed hoa STeiedl a0 Jeid STe=aT 378 I hiuand a5t -

A - T A - @ fedieh 24-06-2026 ST §. 2.00 @ §. 3.00 AT TWIM https://auctionbazaar.com TEeT=T T HUA J5c1 9 A1d Fedaht 5 ffer waffed
HATTEIR STE.

37T F YTl ¢ 1. el TR A STl qustiel fRaneie i e SUeTed Hifedreal STER JUard STietell SR A1 SNId g ST, b fa6M wuard sTear fhar et
LA, 2. T AT STRAT feRweiier el Wi fosh! Shuard JuR 1T, 3. el 941 ¥ %. 10,000/~ (F9 T71 TR Teh ) 3T, 4. R A=A TGS TEd hoaTd Jum=
T4 diell feris goe=n Teudiel ¢ “2rer ShiueeT SIS TIET=g T’ I 1d FHeuard Tetedn 1T IIRET SRl TeR <F STHeledl ST hHTE HIeX e, STt
SCTeRI! ST EBH fATaT R T hivald Jecl. ST ThHdl THRUh / SRS / STETHITH §R RO OISl FHudl WiHeha SAR=el Wueh HTemel. 5. Halte acier aret
SO U ST ST 1 T chetett St W TR feRwiiel st THear T BREIeR SNid hvad Jeol. Faiel Sciar Fd shetell siell W ST HHl ared ST
T et TheTeuard] SRR "Aehd STHN’ ST, 6. TG sheledl HRUTHIC! fosh! SRER Hiudrl / Tfed Hudr SR WiHha SR 3. 7. 3T de ¥ 14, 17-
06-2026 AT . 11 & |, 5.00 AU 3T HETH TR0 HIAl AL, 8. JLAT SIAER TG FRUATT STATT BT Tl SO HRUATT SR T S0 B 6 TR
fopdiean 25 2o WY 'WIfHehd ST e 24 T ST e ANTel ST & A ST 1 hedly Hat Hierdl I-a1 foaaiand / @It TeigR 3T aenie hieuar a5, 9. 3R T5
I AT WH STHT FRUATd S TRET THAUh! SaRd < TH BREGR et fashie fAfsdt Svaren femiepmargT 15 feamie od wihd Sifern % <1 et
A e 15 = feaelt Faar fran geran feaw Aq STHeas e feael STl el AN, 10, 3R THE Heaeid TR 7 shedr™ fashet T=1 S0 Hudrd ST HeX HerHar
TISHTT FHAUER fAama / fosht sheuand Ager. Ter Teiel T el hiteel BT BRMMY fAfiee gR ST hivdd Jsal ST Shil M= WEENY Aemar fohal ge & Ao a1
THHY Torsh! huaTd gt o IR TR ShIUTATE! STa TRTAT JUTR AR, 11, 2Tl Shited SIS HEA fAfies & 1 Terel HIeTHiae st : aiel qaaTJar. S5 aleiieri-i
A &, oSt fofleT 5. HE ek <Ull 3. HREAT Hiedadiel srsaieal Gewid sl dehel sial. 12. Sa¥ hivlemel quiieiiad fohen S-foremmaren gl siieis Jiieome!
YT SeiieR JaT Yard, 21 $ATE JRIeee fAffes, 6-3-1090/1/1, SHA AeTell, 9 o, SHT 8SUeIE B:d, JSTaH I, THSITE], 2elsiE 500082 0 2T9E! : contact@auction-
bazaar.com / support@auctionbazaar.com f&hal TIY 591, $HeT IS : Manish.Bansal @tatacapital.com Wf¥eha e, 1. . 8588983696 AW W e VehdTd,
T AT TiehT RIEHTT . - 9999078669 TR UISAA!. 13, Halted TN FIUAT AT el THHER Faiod SIATRE 1% T SETH 2MEl A, &1 SROT Faie Scier™ Heis
/ TSTERI=AT YHE el ARG ST = < Ud ST shuiche HIG el AR, 14, S qUeicslel GHerd ereh=al da¥eer feiet www.https://surl.liffkdweu &1 TraTer.
15, T899 https://www.tatacapital.com/property-disposal.html 3T foTehear <@ & e @,

11| TCHHL0278000100076075 sit. STfYTeRia 63, ¥. 938198/~ %. 7,00,000/- %. 1687454/ HUIT AYTT TS - SHTHURTS + I7 Hierwre fosht / fremamndt @ g feera TriieRiear S HIvTEm! s / Tsies R hetell ATy, o ogshi-l a1 Heuidiet hiorare!
sfor 4. fersran forger s, _ | =T R (Fuwsh) % 70,000/- <HIEE heies Frereaerlienr Wit Sipras Tuds aree.
TCHHF0279000100075094 -10- —05-
Y. I wIfSTeRia S 22-10-2022 — : 30-05-2026 e e
TR - T feAieh : 08-06-2026 2T hidee BT R fe.
o0 © o0 © epaperloksatacei’ @@ @ o0 ©



